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1. On 27.01.2026, when the matter came up before the Court, none was 

present for the petitioner and therefore, the matter was adjourned to 

24.02.2026.

2. Today also, none is present for the petitioner.

3. It appears that due to passage of time, the petitioner has lost interest in 

the petition. The same is therefore, dismissed for non-prosecution. 

February 24, 2026
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Counsel for Petitioner(s) : Vivek Singh
Counsel for Respondent(s) : Rajiv Singh (S.C.), Mahesh Narain 
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